In Exercise of the powers conferred under Section 8 of the Protection of Women from Domestic Violence
Act, 2005, the State Government hereby designates the following”~Sub Divisional Magistrates as Protection

Government of Tripura

Education (Social Welfare & Social Education) Department

Ujan Abhoynagar, Agartala

Pin - 799005
No.F.86 (15)-DSWE/WW/2010/3187(23)

NOTIFICATION

Dated, Agartala,

2019.

Officersjto exercise their functions within the areas as specified herein below: -

Ao

Deputy secretary to the
Government of Tripura.

SL.No | Name of the Designation of the Officer Area of Jurisdiction
District 1
11 West 1 Sub-Divisional Magistrate, Sadar Sadar Sub-Division
2 West 1 Sub-Divisional Magistrate, Jirania Jirania Sub-Division
3 West Sub-Divisional Magistrate, Mohanpur Mohanpur Sub-Division
4 Dhalai Sub-Divisional Magistrate, Kamalpur Kamalpur Sub-Division
5 Dhalai
Sub-Divisional Magistrate, Longtharai valley | Longtharai valley SubDivision
6 Dhalai Sub-Divisional Magistrate, Ambassa Ambassa Sub-Division
7 Dhalai Sub-Divisional Magistrate, Gandacherra Gandacherra Sub-Division
8, |Gomati Sub-Divisional Magistrate ,Amarpur 1 Amarpur Sub-Division
9 Gomati Sub-Divisional Magistrate, Karbook Karbook Sub-Division
1 ti -Divisi | Magi i . L
0 |Gomati Sub-Divisional Magistrate, Udaipur Udaipur Sub-Division
11 |Sepahijala Sub-Divisional Magistrate, Jampuijala Jampuijala Sub-Division
12 |Sepahijala Sub-Divisional Magistrate, Sonamura Sonamura Sub-Division
13 |Sepahijala Sub-Divisional Magistrate, Bishalgarh Bishalgarh Sub-Division
14 | Unakoti . Sub-Divisional Magistrate, Kailashahar Kailashahar Sub-Division
15 [1 Unakoti [ Sub-Divisional Magistrate, Kumarghat Kumarghat Sub-Division
16 |1 South I Sub-Divisional Magistrate, Sabroom Sabroom Sub-Division
17 |i South Sub-Divisional Magistrate, Santirbazar Santirbazar Sub-Division
18 |l South 1 Sub-Divisional Magistrate, Belonia . L
Belonia Sub-Division
, 19 |, North 1 Sub-Divisional Magistrate, Kanchanpur Kanchanpur Sub-Division |
20 |i North 1 Sub-Divisional Magistrate, L
Dharmanagar Sub-Division
D bar man agar
21 North Sub-Divisional Magistrate, Panisagar Panisagar Sub-Division
~22 |1 Khowai Sub-Divisional Magistrate, Khowai Khowai Sub-Division
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‘1 23 !I Khowai ‘Sub—DivisionaI Magistrate, Teliamura !Teliamura Sub-Division

This will take with immediate effect and remain in force until further oj-der.
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Copy to:-

1. PS to the Hon’ble Chief Minister for kind information of the Honhle Chief Minister.
PA to the Hon hie Minister, SW&SE for kind information of the Honhle Minister.
PS to the Chief Secretary, for kind information of the Chief Secretary.
PS to the Director General of Police, Govt, of Tripura for kind information.

PS to the Spl.Secretary SW&SE, Govt of Tripura for kind information.

o 0 rw N

The Secretary, Law Department, Govt, of Tripura for kind information.
\/7fThe DM& Collector, .. \ \1 /. - -
kind information.
8. The Sub-Divisional Magistrate, West, Khowai, Sepahijala; South, Dhalai, Gomati, North and
Unakoti for kind information.
9. The Manager, Govt. Press , Government of Tripura, Badharghat, West Tripura for information

with a request to publish the notification in the next issue of Tripura Gazette.

A

Deputy Secretary to the Government of Tripura.
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